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(a> whether it is a fact that the 
Anny has taken prossessi"n of a 
mandir called 'Durgadevi Ki Toria 
Memacin' at Jhansi: 

(b) whether any ,protest has been 
lodged against this; 

(c) whether it is a fact that the 
mandir belongs to the pu.blic; and 

(d) the reasons for taking over 
this public property; and 

(e) the reaction of Government 
thereto? 

The Minister of State In the Minis-
try of Defence (Shri B. R. Bhagat): 
(a) to (e). Survey No. 276 in Jhansi 
Cantonment measuring 195 sq. ft. is 
an old grant holding in the name of 
the Hindu Community. There is an 
old temple on this land. The adjacent 
land comprising Survey No. 277 :s 
unalienated defence land, and more 
recently temples and prayer hall have 
been constructed thereon. The local 
regiments claim to have constructed 
the temples in question. The effective 
management of the temples is with 
the Army since many years. There 
is however unrestricted right of wor-
ship in the temples to the general 
rtmdu community. 

Borne representations have been re-
ceived, and these are under considera· 
tion. 

Invitations to P.M. to visit foreign 
countries 

7303. Shrl Ram IUshan Gupta: 
Shrl Ral'huvlr 8lnl'h ShaStrl: 

Taklrg over or a Mandlr by Army Will the Minister of EJttemai 

7302. Shrl Madhu Limaye: 
Dr. Ram Manohar Lohla: 
~ S. M. Banerjee: 

..../"Shrl Georl'e Fernandes: 
Shrl S. M. 1081n . 
8hrl A. B, VaJpayee: 
Shrl Kanwar Lal G1Ipta: 

WilI the Minister of Defence be 
pleased to state: 

Airalrs be pleased to state: 

(a) the names of countries trom 
which invitations to the Prime Minis-
ter to visit have been received; 

,b) the action taken thereon and 
whether programme tor her villt 
during current year has been finalised; 
and 

(c) It so, the details thereon 
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'!'be Minister of Exiernal MairS' 
(SIui. M. C. Chacta): (a) In vi ta tions 
to Prime Minister have been received 
from the following countries:-

Ceylon, Czechoslovakia, Hungary, 
Bulgaria, Sudan, Bunna, Afghanis-
tan, Algeria, Tunisia, Syria, Araq, 
Japan and Yogoslavia. 

(b) and (c). Prime Minister is ex-
pected to visit Ceylon sometime 
during September, 1967, but no de-
tailed programme has been drawn up 
so far. In respect of other countries 
while the invitations have been ac-
cepted no decision about the dates of 
visits have so far been taken. 

u.s. Ambassador Chester Bowles talks 
with Andhra Pradesh Aericulture 

Minister 

7304. Shri P.  P. Estbose: 
Shri K. M. Abraham: 
Shri K. AnirUdhan: 
Shri Viswanatha Menon: 
Shri Umanatb: 

Will the Minister of External Affairs 
be pleased to state: 

(a) whether Government's attention 
has been drawn to the press reports 
about talks between Andhra Pradesh 
hgriculture Minister and the U.S. 
Ambassador in India regarding PL 480 
credits to Andhra Pradesh Agricul-
turists; 

(b) whether the U.S. Ambassador 
had prior discussions with the Central 
Government On this question; and 

(c) the reaction of Government to 
such talks with foreign dignitaries? 

TIle Minlster of External Mairs 
(Shrl M. C. Chaela): (a) and (b). 
Government have seen the press re-
ports. The Government of Andhra 
Pradesh have informed Us that their 
Agriculture Minister had an Informal 
discussion with the U.S. Ambasudor 
about the needs of farmers to pro-
duce more. Credit was one of the 
items discussed as it is an Important 
item in agricultural production. There 
was no mention of PL 480 funds by 
either party In the course of these 
infol'lnal discussions. 

(c) The reaction of the Government 
of India would depend on the nature 
of the talks. In this case, no reac-
tion is called fOf. 

Acquisition of land in D r lill~ 

~5. Shri C. K. Bhattacharyya: Will 
the Minister of Defence be pleascd to. 
state: 

(a) whether Government are aWdl'e 
that as a result of land acquisitIOn 
operations by Military in 1963, a 
large number of people in the Siliguci 
Sub-Division, Darjeeling have been 
ousted from their homestead land.; 

(b) whether it is a fact that the 
compensation has not been paid to 
these people on this account so far; 
and 

(c) if so, when the cornpensatioll is 
likely to be paid? 

The Minister of State in the Minis-
try of Defence (Shri B. R. Bbagat): 
(a) No lands have been acquired in 
the areas mentioned. However, 
approximatel y 5663 acres of land have 
been requisitioned since 1963. This 
area includes about 95.30 acres of 
homestead land affecting approxim3te-
Iy 313 families. 

(b) and (c). A sum Of Rs. 15.38-
lakhs has been disbursed so far by 
the civil authorities as initial com-
pensation and rent for the land re-
quisitioned. The assessment, the 
accord of the requisite financial sanc-
tion, and the disbursement of the 
remaining amount that may be due 
is in hand and is expected to be com-
pleted within the next few o ~. 

U.S. Ambassador's meetlne with West 
Benpl Chief Minister Re. Aid to 
droul'ht affected areas In West 

Benpl 

7306. Shrl lIabarao Patel: Will the 
Minister of Edema! Affairs be pleased 
to state: 

(a) whether Mr. Chester Bowles. 
U.S. Ambassador In India. met tt. 




